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(e) if so, the action proposed to be 
taken against the said Deputy Minister of 
Maharashtra ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFARIS (SHRI 
RAM NIWAS MIRDHA): (a) Govern-
ment have come to know that Shri V. B. 
Hiray, Deputy Minister of Maharashtra 
State, had presented a demand draft for 
£ 565, drawn in favaur of a third party, to 
a bank in London for encashment towards 
the end of October, 1970. The bank authori-
ties found that the draft was forged and 
declined payment. 

(b) No, Sir. 

(c) Does not arise. 

(d) According to Shri H iray , the draft 
was delivered to him by post when he was 
staying at the Embassy Hotel in London. 

(e) The question can arise only if a 
contravention of any law is established. 

Murder of Shri R. R. Biswa., Secretary. 
Legislative Depal tment of West Bengal 

Government 

4876. SHRI Y ASHPAL SINGH: 
SHRI D. N. PATODIA : 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether Government are aware that 
Shri R. R. Biswas, Secretary of Legislative 
Department of West Bengal Government 
was stabbed to death by somo Naxalil es near 
h,s residence ; 

(b) if so, the motive behind his 
murder; 

(c) whether the main culprits bave been 
arrested in this connection ; 

(d) if so, the number thereof: and 

(e) what precautionary measures Go-
vernment have proposed to take to protect 
the lives of Government officials? 

THE MINISTER OF STATE IN THE 
MINISTR.Y OF AFFAlR~ AND MINISTER 

OF STATE. DEPARTMENT OF ELEC-
TRONIC AND SCIENTIFIC AND INDUS-
TRIAL RESEARCH (SHRI K. C. PANT) : 
(a) 'to (d). According to information received 
from the Government of West Benpl, on 
November 18, 1970, Shri R. R. Biswas, Sec-. 
retary, Legislative Department, was stabb-
ed to death near his residence . by some 
miscreants suspected to be Naxalites. Two 
arrests have so for been made and investia-
ation is in progress, 

(e) Such precautionary measures as are 
practicable, have been taken by the State 
Government. Determined efforts are also 
being made to restore normalcy. ,I. 

~I . ,. ~ ... 

Trade agreement with Czechosloyakla . ",. 

4877. SHRI YASHPAL SINGH: 
SHRICHBNGALRAYA 

NAIDU: 

Will the Minister of FOREIGN TRADE 
be pleased to state: 

(a) whether India and CLechoslovakia 
have signed a trade agreement for 1971 on 
the 18th November, 1970 ; 

(b) if so, the nature of trade; and 

(c) the terms of agreement between the 
two countries 1 

THE DEPUTY MINISTER IN THE 
THE MINISTRY OF FOREIGN TRADE 
(CHGWDHARY RAM SEWAK): (a) to (b). 
Yes, Sir; A Trade Protocal for 1971 was 
signed in New Delhi on the 18th Novem-
ber, 1970, between the Government of 
India and the Govornment of the Czecho-
slovakia Socialist Republic. This protocol 
envisages the possibility of further increase 
in tbe two-way trade exchanges in the com-
ing years going up to a level of Rs. 1,003 
million. 

Items of eKrort from India 10 Czecho-
slovakia in tbe coming years WOUld, amana 
others, be building materials nnd senilary 
fittings, text ile machinery, machine tools 
and hand and small lools, equimenl for 
hospitals, components and spare parts for 
tractors and other engineering goods. ready-
made garmeDts and woollen. bosiery,' car-
petl, textiles, cotton yarn, iron ore, coiro 
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prOducts, finished leather, gramophone 
nc:orcls, linoleum chemicals etc. 

Principal items of import from Czecho-
llovakia in 1971 would be tractors, rolled 
lteel products, tool alloy and special steel 
organic and inorganic chemicals pharm-
aeeuticals, components and raw materials 
for Czech assisted projects in India, shunt-
illl Iocomo\1ves for steel industry and 
other items of machinery and equipment 
under collaboration projects, etc. 

Trade between India and Czechoslovakia 
will be effocted on a balanced basis. Fur-
ther, all payments of a commercial and non-
commercial nature between the two coun-
tries will be made in non·convertible Indian 
rupees. 

A copy of the Trade protocal has been 
placed in the Parliament Library. 

Assistance by U. S. A. I. D. for a 
Project of water in Narmada 

Basin 

4878. SHRI RAJ DEO SINGH: Will 
the Minister of IRRIGATION AND 
POWER be pleased to state : 

<a) whether the United State Agency 
for International Develo pmen! had agreed 
to provide technical know· how • special 
equipment and machines for the completion 
of a project of water in Narmada Basin; 
and 

<b) if so, the details thereof ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER <SHRI SIDDHESHWAR PRA-
SAD): <a> and <b). It has been decided 
by the Ministry of Food and Agriculture 
to undertake a project for the water resour-
ces study of the alluvral parts of Narmada 
Basin both in Madhya Pradesh and Guja-
rat. The study would be taken up by the 
Central Ground Water Board as a part of 
its normal functions with the assistance of 
CWPC. Indian Meteorological Department 
/&lid the two State Governments. This 
project ia likely to be started from April. 
1970 .. An agreenum! is also being negotiated 
wit.il USAlD for obtainiDl tcchinieal 

aSBislance for Ihis project as well as a few 
more groundwater survey projects to be 
taken up in hard rock areas. Under tho 
proposed Agreement. USAID would give 
us only a few experts for about two to 
three years and a few short·terms Consul-
tants. USAID may also provide for a few 
fellowships for the training of our officers 
abroad in different disciplines. Apart from 
this. no other ai d is to be obtained from 
USAID. This Agreement has not yet been 
finalised. 

Quota from National Production foc Products 
of other Coun tries 

4879. SHRI RAJ DEO SINGH: Will 
the Minister of FOREIGN TRADE be plea-
sed to state : 

(a> whether Government have decided 
to keep a small percentage of the quota of 
national production open to products of 
other developing countries ; and 

(b) if so. the details as to how it WOuld 
help in the evaluation of the 'Superstruc-
turer ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(CHOWDHARY RAM SEWAK): (a) and 
(b). Liberalisation of restrictions 
on imports from developing countries 
is one of the various techniques under 
consideration for increasing trade between 
the developing countries and Government 
is considering the feasibility of giving a 
quota equivalent to a small percentage of 
lndia·s national production for import 
from all developing countries. This will 
inter alia. depend on whether the other 
developing countries offer comparable con-
cessions to India's export trade. The grant 
of concessions on a non·discriminatory 
basis by the developing countries in respect 
of their mutual trade is expocted to contri-
bute to the evolution of a super-structure 
over the basic most favoured·nation princi-
ple. 
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